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(c) Appointment to the various grades of 
the Central Secretariat Services are made 
against the specified number of duty posts 
sanctioned from time to time in various 
cadres. Accordingly promotions could also be 
made against the vacancies in the respective 
grades as and when they become available. 
Since promotion is not automatic and depends 
upon the availability of vacancies in the next 
higher grade; no precise time limit can be in-
dicated for such promotion. 

CORRESPONDENCE COURSES 

*496. SHRI P. CHETIA: Will the Minister 
of EDUCATION be pleased to state: 

(a) whether the correspondence courses 
for the degree examinations conducted by 
various Universities are running  successfully; 

(b) if so, whether Government propose to 
start these courses for the Post-graduate 
examinations also; and 

(c) if so, in which subjects and in which 
Universities ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION (SHRI 
BHAGWAT JHA AZAD) : (a) The cor-
respondence course started in 1962-63 in the 
university of Delhi has been quite successful. 
It is too early to comment upon the courses 
started during the current session in the 
Rajasthan and the Punjabi Universities. 

(b) A few proposals to this effect are 
under consideration. 

(c) The Delhi University is considering 
the extension of correspondence courses to 
the M.A. ievel. The subjects, however, have 
not yet been decided. 

The Meerut University proposes to start 
courses for M.Ed, and M.A. degrees for 
which the subjects have not yet been decided. 

The Kurukshetra University proposes to 
start the courses for M.Ed, degree, as well as 
M.A. degree in Economics, History, Political 
Science and Hindi. 

 
DISPLAY   OF   STOLEN    JEWELLERY   BY 

DARYAGANJ POLICE STATION 
*497. SHRI RAM SAHAI: Will the 

Minister of HOME AFFAIRS be pleased to 
state: 

(a) the number of thefts involved in the 
stolen jewellery and other articles displayed 
recently at the Daryaganj Police Station for 
identification by their owners; and 

(b) what are the names of the persons 
from whom these articles were recovered by 
the police and what action has been taken 
against these persons ?] 

 


